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PRESS RELEASE

Select Committee on Insolvency and Bankruptcy Code (Amendment) Bill, 2025
invites views/suggestions on the Bill

New Delhi; 21 October, 2025: The Select Committee on Insolvency and
Bankruptcy Code (Amendment) Bill, 2025 headed by Shri Baijayant Panda, MP
have decided to invite views/suggestions on the Bill from experts /industry
associations/organizations/stakeholders. Those desirous may send two copies of
memoranda/suggestions in English/Hindi to Director, SCIBC, Lok Sabha
Secretariat, Room No. 439, Parliament House Annexe, New Delhi 110001. Tel. No.
23034439/23034999, and e-mail the same to

scibc-cell@lss.sansad.in within 2 weeks.
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